IN THE HIGH COURT OF

ORISSA, CUTTACK
Institution of Applications for issue of Certified
Copies.
Report on :06-01-2026
Date 06.01.2026

CRA- Judgement Dtd. 2009- (Sea-
607/2026(06.01.2026 S K SAHOO GENERAL 11-05Petition With
118/2001 No-)
Annexures,
WP (C) — Judgement Dtd. 2023- giiECH (Seaf
 608/2026(06.01.2026 |11 050, |A MISHRA GENERAL gi;llPetltlon with [ Soreon ng)
exures, BENCH-1)
WRIT (Sea:
WP (C) - Order Dtd. 2025-12- |BRANCH
. [327/202606.01.2026 |0 007 0o |S. SAMAL c.o. o (DTVISTON TiO)
BENCH-2)
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH (Sea
| [336/2026(06.01.2026 | . 70", oo |S.K.PRADHAN [C.O. oc (DTVISTON Ti;)
BENCH-2)
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH (Sea
. [337/2026(06.01.2026  |3. 70 0o |T.SWAIN c.o. oe (DTVISTON Ti;)
BENCH-2)
: WP (C) - Order Dtd. 2026-01- [WRIT (Sea-
. |338/2026(06.01.2026 |3 70 0o |A.K.MISHRA c.o. oc ERANCH-2 |Newr
WP (C) - Order Dtd. 2026-01- |WRIT (Sea
i * —
339/2026 06.01.2026  |J.o0c oo . [A.MOHANTY c.o. oe ERANCH-S gi)
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
. |341/2026(06.01.2026  |jooc0 0o [B.DAS c.o. oe R ANCH-4 Ez;
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
' |342/2026106.01.2026 5050, 50,5 |(B-DAS C.0. 05 BRANCH-5 gg;
WP (C) - Order Dtd. 2026-01- |WRIT (Sea
0 [343/2026(06.01.2026 |30 0 o0, |M.MOHANTY c.o. oe ERANCH-4 EZ;
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
1 344/2026(06.01.2026 |3csc0” oo |J.BEHERA c.o. oe R ANCH- T;;
WP (C) - Order Dtd. 2026-01- |WRIT (Sea:
2 |345/2026(06.01.2026 |3 oo0 . B SAMAL c.o. oe ERANCH-1 o3
01.2026 |WP(C)- 'L.N.SAHOO C.0. Order Dtd. 2026-01- |WRIT (Sea:

3 [346/2026 |06.




36314/2025 05 BRANCH-4 |No-
46)
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
347/2026(06.01.2026 |J gc0” o0 o M R ROUTRAY oe R ANCH-3 TZ;
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
348/2026|06.01.2026 37624/2025 |J BEHERA 05 BRANCH-4 22;
WP (C) - Order Dtd. 2026-01- [WRIT (Sea’
349/2026 06.01.2026 |10 o [P K MOHANTY 0% R ANCH-4 ZZ;
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
350/2026|06.01.2026 36641/2025 |- K-MOHANTY 05 BRANCH-2 EZ;
WP (C) - Order Dtd. 2026-01- |WRIT (Sea:
351/202606.01.2026 |Jq0 0, P K LENKA oe ERANCH-1 INoed
WP (C) - Order Dtd. 2026-01- (Sea:
352/202606.01.2026 |3 5c0" 0 |J.K.MOHANTY oc Mg
WP (C) - Order Dtd. 2026-01- (Seaf
353/202606.01.2026 |300c0" 0,0 [P R SWAIN oe R
WP (C) - Order Dtd. 2026-01- (Seaf
354/2026(06.01.2026 | go=c 0, [T K NAYAK oe RS
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH (Sea’
355/2026 06.01.2026  |J 00 oo o |J.K.MOHANTY os (DTVISTON TSZ)
BENCH-1)
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH (Sea
356/2026(06.01.2026 |J o000 o [M.R.PADHI oe (DTVISTON Tgi)
BENCH-3)
WP (C) - Order Dtd. 2026-01- [WRIT (Sea-
357/2026 (06.01.2026 |J o0 o |J.J.PRADHAN os ERANCH-1 INoe3
WP (C) - Order Dtd. 2026-01- (Sea-
359/2026 (06.01.2026 |1 - 0 oo o [K.K.NAYAK os R
BLAPL- Order Dtd. 2026-01- (Sea-
360/202606.01.2026 [, 0 o |S DEVI os R
BLAPL- Order Dtd. 2026-01- (Sea-
361/2026 06.01.2026 |1} 75o o s [MANGU NANDY oe R
WP (C) - Order Dtd. 2026-01- |WRIT (Seaf
362/2026 06.01.2026  |J g0 o o M.R.ROUTRAY oe ERANCH=2 |Nemr
BLAPL- Order Dtd. 2026-01- (Seaf
364/202606.01.2026 [ Joc oo |S K SUNDARA os Noa
BLAPL- HIMANSHU Order Dtd. 2026-01- (Sea:
365/2026106.01.2026 |0, 06/5025 |BHUSAN DASH 05 BAIL=2 o7
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
366/2026(06.01.2026 |J o7p oo o |T.SWAIN os R ANCH-8 22;
BLAPT,- Order Dtd. 2026-01- (Sea
368/2026 06.01.2026 |1y, 5oys |J R PUROHIT oe Zg;
WP (C) - COURT Order Dtd. 2026-01- [WRIT (Sea
369/2026(06.01.2026 |J 00 [R.K.BARIK o 1lis ERANCHo5 |[NO-

23)




8

)

1

2

(Seaf

WP (C) - COURT Order Dtd. 2026-01- -
370/202606.01.2026 |3 o0" o, [R.K.BARIK vo. 1 hs gg)
WP (C) - COURT |Order Dtd. 2026-01- |[WRIT (Sea’
372/2026|06.01.2026 36619/2025 |R-K-BARIK No. 1|19 BRANCH-5 23;
WP (C) - COURT [Order Dtd. 2026-01- (Sea’
373/202606.01.2026 |3 )70 . [R.K.BARIK w0, 1119 E?;
COURT
ABLAPL- Order Dtd. 2024-10- (Sea
374/2026(06.01.2026 |}y c )05, PRATAP SAHOO NO. 2 | 3 BATL-2 | >°7
OLD
WP (C) - COURT (Sea
375/2026(06.01.2026 |3 0o 0 . [R.K.BARIK N R
WP (C) - COURT |order Dtd. 2026-01- (Sea
376/2026(06.01.2026 |5 . )"0, [R.K.BARIK vo. 1 hs -
BLAPL- RAHUL KUMAR COURT |order Dtd. 2026-01- (Sea
377/2026106.01.2026 11035 5025 |RANADJTYA NO. 105 No-7
WP (C) - COURT |0rder Dtd. 2026-01- |[WRIT (Sea
379/202606.01.2026 |3 07,0 . [R.K.BARIK wo. 1 hs RANCH-4 23;
BLAPL- BINDU SAGAR COURT [Order Dtd. 2026-01- (Sea’
381/2026/06.01.2026 5,17 5005  |swAIN NO. 105 23;
COURT (Sea-
ABLAPL- PRAKASH Order Dtd. 2025-12-
389/2026(06.01.2026 | cec Do | e NO. 2 [ o No-
OLD 37)
B COURT o (Sea
390/202606.01.2026 ?§§2532025 D.SWAIN NO. 2 gider btd. 5000-01 No-
OLD 37)
COURT (Sea-
392/202606.01.2026 |“BLAPL A.K.PRADHAN No. o Order Dtd. 2026-01 No-
14842/2025 28
OLD 37)
COURT (Sea-
393/202606.01.2026 ?23?532025 P K MISHRA NO. 2 ggder Ptd. 2025-12 No-
OLD 37)
B COURT L (Sea
394/202606.01.2026 |[MBLAPL BIJAY JENA No. 2 [0rder Dtd. 2025-12- |...; No-
14808/2025 30
OLD 16)
COURT
ABLAPT— Order Dtd. 2025-12- (Sea
395/2026(06.01.2026 | ¢ 0 [B.B.MALLICK NO. 2 |50 BATL-1 |~
OLD
COURT (Sea-
396/202606.01.2026 |[“BLAPL B DAS No. p [Order Dtd. 2026-02- |, 5 |yo-
14804/2025 10
OLD 16)
COURT (Sea-
397/2026/06.01.2026 ?§§§532025 B DAS NO. 2 2§der btd. 9999-12 No-
OLD 16)
COURT (Sea-
398/202606.01.2026 [‘BLAPL BIJAY JENA No. o Order Dtd. 2025-12 No-
14820/2025 30
OLD 16)
ABLAPL- COURT |order Dtd. 2025-12- (Sea
400/202606.01.2026 |1, ¢70 /505 [ULLASH DAS w0, 2130 es




| | | | oLD | 16)
B COURT o (Sea
3 1402/2026(06.01.2026 ?EE?§32025 ULLASH DAS C. NO. 2 2gder ptd. 2025-12 No-
OLD 16)
COURT
. ABLAPL- Order Dtd. 2025-12- (Sea
4 403/2026(06.01.2026 |1, 07070 o |S.K.SUNDARA [C. No. 2 | o BATL-2 Necs
OLD
ABLAPL- RABTINDRA NATH COURT |1 Ger Dtd. 2025-12- (Sea:
5 405/2026(06.01.2026 [}, 5o o C. No. 2 | o Nocs
OLD
COURT
. ABLAPL- Order Dtd. 2025-12- (Seaf
6 406/2026(06.01.2026 | ST o B DAS C. NO. 2|35 Nocs
OLD
COURT
. ABLAPL- Order Dtd. 2025-12- (Seaf
7 407/2026(06.01.2026 |1, ¢27°0 o |T.K.J.SAMANTA C. No. 2 | o Necs
OLD
COURT
| ABLAPL- Order Dtd. 2025-12- (Sea
8 408/2026(06.01.2026 |, " . |J BEHERA C. No. 2 | o Nocs
OLD
B COURT o (Sea
9 410/202606.01.2026 |[PELAPL A K MOHANTY |C. No. p [Order Dtd. 9999-12- |, .. o No-
14827/2025 31
OLD 18)
COURT (Sea-
0 412/202606.01.2026 ?121523*51;2025 B.P.TUNGA C. NO. 2 2gder Ptd. 2025-12 No-
OLD 18)
B COURT L (Sea
1 1413/202606.01.2026 |PBLAPL BIJAY JENA C. No. 2 [Order Dtd. 9999-12- |...0 No-
14830/2025 31
OLD 18)
B COURT L (Sea
2 |414/2026|06.01.2026 |[PBLAPL SK AHESAN C. No. p [Order Dtd. 2025-12 No-
14835/2025 30
OLD 18)
COURT (Sea-
3 415/202606.01.2026 ?21512532025 D.K.PANDA C. NO. 2 ggder Ptd. 2025-12 No-
OLD 18)
B COURT L (Sea
4 1417/202606.01.2026 |PBLAPL MANGU NANDY |C. No. 2 [0rder Dtd. 2025-12- ... No-
14806/2025 30
OLD 16)
COURT (Sea
5 418/2026/06.01.2026 |[PBLAPL U K PANDA C. No. p Order Dtd. 2025-12- ... , No-
14799/2025 30
OLD 16)
COURT
. ABLAPIL- Order Dtd. 2025-12- (Sea:
6 420/2026(06.01.2026 |, -2 °" . N.K.SATPATHY C. NO. 2| 1 BATL-1 -
OLD
ABLAPL- BIRAJA PRASAD COURT | der Dtd. 9999-12- (Sea
7 421/2026(06.01.2026 |/ gon 50 | ars C. No. 2 |37 Moo
OLD
ABLAPL- BTRAJA PRASAD COURT | Ger Dtd. 2025-12- (Sea:
8 423/2026(06.01.2026  [J ;o o0 oo | C. No. 2 | o Moot
OLD
COURT (Sea-
9 [424/2026|06.01.2026 |[PBLAPL P.K.ROUTRAY |C. No. 2 Order Dtd. 9999-12- |1y 5 lNo-
14856/2025 31
OLD 18)
01.2026 |ABLAPL- A.K.MISHRA  [C. ICOURT |Order Dtd. 2025-12- [BAIL-1  |(Sea

0 [426/2026[06.




1

2

3

4

5

6

14999/2025 NO. 2 |30 No-2
OLD
COURT
ABLAPL- Order Dtd. 9999-12- (Seaf
429/2026106.01.2026 14845/2025 .K.DAS NO. 2 31 No-2
OLD
COURT
ABLAPL- Order Dtd. 9999-12- _ (Seaf
434/2026/106.01.2026 14850/2025 .K.MISHRA NO. 2 31 BAIL-2 No-7
OLD
~ COURT o (Seaf
435/2026(06.01.2026 | oLAFD .K.GARTIA No. p [OFder Dtd. 9999712 lpapr 5 lNo-
14843/2025 31
OLD 18)
COURT
ABLAPL- Order Dtd. 9999-12- _ (Seaf
436/2026/106.01.2026 14858/2025 .R.SAHOO NO. 2 31 BAIL-1 No-2
OLD
COURT
ABLAPL- Order Dtd. 9999-12- (Seaf
437/2026(06.01.2026 14852/2025 .BEHERA NO. 2 . BAIL-1 No—s
OLD
COURT
ABLAPL- Order Dtd. 9999-12- (Sea:
438/2026/106.01.2026 15000/2025 .P.DASH NO. 2 31 No-5
OLD
COURT
ABLAPL- Order Dtd. 2026-02- a (Seaf
439/2026/06.01.2026 15083/2025 K MUDULI Tg. 16 BAIL-1 No—4
COURT
ABLAPL- Order Dtd. 2026-01- (Seaf
440/2026/106.01.2026 15086/2025 MOHANTY TS 05 BAIL-1 No-4
COURT
ABLAPL- Order Dtd. 2026-02- (Sea-
441/20261(06.01.2026 15001 /2025 R BEHERA TS. 10 No—a
COURT
ABLAPL- Order Dtd. 2026-01- (Seaf
442/2026/106.01.2026 10025/2025 N NAYAK 111(7) 05 No-4
COURT
ABLAPL- Order Dtd. 2025-11- (Sea:
443/2026(06.01.2026 1227772025 MOHARANA TS. 06 No—4
COURT
ABLAPL- Order Dtd. 2026-01- _ (Sea-
444/20261(06.01.2026 15080/2025 P BAG TS. 05 BAIL-1 No—3
COURT
ABLAPL- Order Dtd. 2026-01- (Seaf
445/2026/106.01.2026 15087/2025 K MOHANTY TS 05 No-3
COURT
ABLAPL- Order Dtd. 2026-02- (Sea-
446/2026|106.01.2026 15089/2025 P BAG TS 10 No-3
COURT (Sea-
447/2026(06.01.2026 [o-APD .PARIDA yo. |Order Dtd. 2026701 papr 5 no-
8238/2025 05
17 18)
COURT
ABLAPL- Order Dtd. 2026-01- (Seaf
448/2026/106.01.2026 15090/2025 D SAHU Tg 05 BATIL-1 No-4
COURT
ABLAPL- Order Dtd. 2026-02- (Sea-
449/2026(06.01.2026 15097/2025 K MOHANTY NO. 10 No-4

17




COURT

ABLAPL- Order Dtd. 2026-01- (Seaf
450/2026|106.01.2026 15099/2025 S K BEHERA TS. 05 BAIL-1 No—2
COURT
ABLAPL- Order Dtd. 2026-01- (Sea-
451/2026(06.01.2026 15023/2025 |P K BEHERA Tg. 05 No—2
COURT
BLAPL- Order Dtd. 2025-12- (Seaf
452/2026/106.01.2026 13046/2025 B SINGH TS. 18 No-2
~ COURT e (Seaf
453/2026(06.01.2026 | oCAPD D.SWAIN no. |Order Dtd. 2026701 papp 5 INo-
10570/2025 05
17 18)
COURT (Sea-
ABLAPL- ARUN KUMAR Order Dtd. 2026-01-
454/2026(06.01.2026 15084/2025 |JaTT NO. 19 No-
17 18)
~ COURT o (Seaf
455/2026 (06.01.2026 |[‘DLAPL DEBASTS SAHOO No. [Order Dtd. 2026-01 No-
14519/2025 27
17 18)
~ COURT e (Seaf
456/2026(06.01.2026 | CLAFD DEBASIS SAHOO No. |Order Dtd. 2026-01 No-
14534/2025 27
17 18)
COURT (Sea-
457/2026(06.01.2026 | "oLAPD D.SWAIN No. |order brd. 2026-01 No-
10575/2025 05
17 18)
~ COURT e (Seaf
458/2026(06.01.2026 ‘DLAPL D.SWAIN No. [Order Dtd. 2026-01 No-
10812/2025 05
17 18)
COURT
ABLAPL- Order Dtd. 2026-01- _ (Seaf
459/2026/106.01.2026 12671/2025 M.R.SAHOO Tg. 05 BAIL-1 No-1
COURT
ABLAPL- Order Dtd. 2026-01- (Seaf
460/2026/106.01.2026 12747/2025 M.R.SAHOO Tg. 05 No-1
COURT
ABLAPL- Order Dtd. 2026-01- (Sea-
461/2026/106.01.2026 15001/2025 M. .MOHANTY TS. 05 No—1
COURT
ABLAPL- Order Dtd. 2026-02- _ (Seaf
462/2026/106.01.2026 15019/2025 S.S.BISWAL Tg. 09 BAIL-1 No-3
COURT
ABLAPL- Order Dtd. 2026-02- (Seaf
463/2026|06.01.2026 15027/2025 |*-K-SAHOO Tg. 16 No-3
COURT
ABLAPL- Order Dtd. 2026-02- (Sea-
464/2026/106.01.2026 15027/2025 G.SAHOO TS. 16 No-3
COURT
ABLAPL- Order Dtd. 2026-01- (Seaf
465/2026/106.01.2026 15031/2025 B.K.NAYAK Tg. 05 No-3
COURT
ABLAPL- Order Dtd. 2026-01- (Seaf
466/2026(06.01.2026 15032/2025 |P-SAMAL Tg. 05 No-3
COURT
ABLAPL- Order Dtd. 2026-01- (Sea-
467/2026/06.01.2026 15046/2025 P.K.ROUTRAY NO. 05 No-3

17




COURT

FAO- Order Dtd. 2025-12- (Seaf
468/2026(06.01.2026 199/2025 SARAT DASH TS. 24 No—3
COURT
FAO- Order Dtd. 2025-12- (Sea-
469/2026|06.01.2026 199/2025 P. K. BARIK Tg. 04 No-3
COURT
ABLAPL- JADUNATH Order Dtd. 2026-01- (Seaf
470/2026106.01.2026 |1 50455025 |pRADHAN TS 05 No-3
COURT
CMP- Order Dtd. 2026-01- (Seaf
471/2026|06.01.2026 714/2025 P. K. JENA Tg. 05 No-3
COURT
ABLAPL- TUKUNA KUMAR Order Dtd. 2026-01- (Seaf
472/2026106.01.2026  |)5079/2025 |MIsHRA o0 os No-3
COURT
ABLAPL- Order Dtd. 2026-01- (Sea:
473/2026106.01.2026 15028/2025 A. K. BEHERA TS. 05 No-3
COURT
ABLAPL- BINDU SAGAR Order Dtd. 2026-01- (Sea:
474/2026106.01.2026  115003/2025 |swaIN o0 os No-3
COURT
CRLMC- Order Dtd. 2026-01- (Seaf
475/2026(06.01.2026 5624/2025 A. K. BEHERA TS. s No—3
COURT
ABLAPL- Order Dtd. 2026-01- (Sea:
476/2026(06.01.2026 11783/2025 DILLIP SAMAL TS. 05 No—3
COURT
ABLAPL- Order Dtd. 2025-12- (Seaf
477/2026106.01.2026 14847/2025 H. K. MOHANTA Tg. 30 No-3
COURT
ABLAPL- Order Dtd. 2025-12- (Seaf
478/2026|106.01.2026 14833/2025 H. K. MOHANTA NO. 2 30 No-3
OLD
~ COURT o (Seaf
479/2026 (06.01.2026 |[“BLAPL H. K. MOHANTA No. 2 [0rder Dtd. 2025-12- ... No-
14798/2025 30
OLD 16)
COURT (Seaf
BLAPL- JADUNATH Order Dtd. 2026-01-
482/2026/06.01.2026 NO. 2 No-
8748/2025 |PRADHAN oD 05 16)
COURT (Sea-
BLAPL- JADUNATH Order Dtd. 2026-01-
483/2026/106.01.2026 NO. 2 No-
8748/2025 |PRADHAN oD 05 16)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |WRIT -
484/2026|106.01.2026 37641/2025 H. K. PATRA NO. 2 05 BRANCH-8 No
OLD 42)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |WRIT -
485/2026/106.01.2026 35755/2025 R. K. NAIK NO. 2 05 BRANCH-6 No
OLD 26)
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |BRANCH N
486/2026/06.01.2026 36448/2025 G. D. MALLICK ggb 2 05 (DIVISION ng)
BENCH-1)
WP (C) - COURT |Order Dtd. 2026-01- |[WRIT (Seaf
487/2026/106.01.2026 32585/2025 A. PARIDA NO. 2 05 BRANCH-1 |No-




'oLD 31)
COURT (Sea
WP (C) - Order Dtd. 2026-01- [WRIT ©
488/202606.01.2026 |30 o0, |T. NANDA No. 2| arancho7 NO
OLD 48)
COURT (Sea-
WP (C) - Order Dtd. 2025-12- [WRIT ©
490/2026(06.01.2026 |35 c3", oo |B. BARIK No. 2| ranciog NO
OLD 41)
COURT (Sea-
491/2026(06.01.2026 ggégg/2025 K. C. SAMAL NO. 2 ggder ptd. 2026-01 No-
OLD 41)
COURT (Sea
WP (C) - Order Dtd. 2026-01- [WRIT ©
493/202606.01.2026 |7, 020", 0 . [R. K. NAIK No. 2| arancig NO
OLD 39)
COURT (Sea-
494/202606.01.2026 25522/2025 R. K. NAIK NO. 2 ggder btd. 2026-01 No-
OLD 39)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- [WRIT ©
495/2026(06.01.2026  |3- )"0, M. R. SAHOO NO. 2 |7 eaNcHz NO
OLD 45)
WP (C) - COURT |0rder Dtd. 2026-01- |[WRIT (Sea’
496/2026(06.01.2026 |3-o00 o, |A. MOHANTY wo. € lio R ANCH3 Tg;
WP (C) - COURT |Order Dtd. 2026-01- (Sea
498/2026(06.01.2026 |3, 050", |S. B. DAS o, & los Tg;
WP (C) - COURT Order Dtd. 2026-01- [WRIT (Sea’
499/2026(06.01.2026 |5 2500 . [H. K. PANDA o 6|3 RANCH-6 gz;
WP (C) — COURT |Oorder Dtd. 2026-01- |[WRIT (Sea
500/2026(06.01.2026 | o000, |D. BISWAL o 6 los eANCH-1 o3
WP (C) - COURT |Order Dtd. 2026-01- (Sea-
501/2026(06.01.2026 |3 oo0", oo |D. BISWAL o 6 los R
WP (C) - COURT Order Dtd. 2026-01- |WRIT (Sea
502/2026(06.01.2026 |3 o237, oo |D. BISWAL wo. € los R ANCH_ Tg;
ABLAPL- COURT |Order Dtd. 2026-01- (Sea’
503/2026(06.01.2026 ||, o'" . |SK BEHERA o 6 los Tg;
COURT (Sea-
WP (C) - Order Dtd. 9999-12- |[WRIT
504/2026(06.01.2026 | o 0”00 B. K. MISHRA NO. |51 arancaos NO
25 14)
COURT (Sea-
505/202606.01.2026 [‘BLAPL N SAHOO No. [Order Dtd. 2026-01 No-
12798/2025 05
25 14)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- [WRIT ©
506/2026(06.01.2026 |3 o200, |S. DAS NO. oo rancHos NO
25 23)
COURT (Sea-
ABLAPT— ASHOK KUMAR Order Dtd. 2026-01-
507/2026 (06.01.2026 1250 /9005 |saH00 No. |o: No-
25 23)
COURT WRIT (Sea
508/2026 06.01.2026 ¥§§§§/2025 G. D. MALLICK NO. ggder Ptd. 2026-01- |oranch No-
25 (DIVISTION |103)




BENCH-1) |

COURT (Sea
WP (C) - Order Dtd. 2026-01- [WRIT ©
509/2026106.01.2026 36353/2025 D. MALLICK NO. 05 BRANCH-6 No
25 16)
COURT (Sea-
510/202606.01.2026 |“BLAPL K PANDA No. [Order Dtd. 2026-01 No-
14678/2025 05
25 16)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- [WRIT ©
511/202606.01.2026 36445/2025 D. MALLICK NO. 05 BRANCH-8 No
25 40)
B COURT o (Sea
512/2026|06.01.2026 |[‘BLAPL K PANDA No. [0rder Dtd. 2026-01- |, o |5
12967/2025 05
25 11)
COURT (Sea-
513/202606.01.2026 "2 (C) D. MALLICK No. Order Dtd. 2026-01 No-
36599/2025 05
25 11)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- [WRIT ©
514/2026106.01.2026 36594/2025 D. MALLICK NO. 05 BRANCH-7 No
25 15)
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |BRANCH ©
516/2026106.01.2026 36591/2025 D. MALLICK gg. 05 (DIVISION Tgl)
BENCH-1)
COURT (Sea-
518/2026(06.01.2026 "B (S D. MALLICK No. |Order Dtd. 2026-01 No-
36486/2025 05
25 101)
COURT
WP (C) - Order Dtd. 2026-01- [WRIT (Sea-
519/2026106.01.2026 36451/2025 D. MALLICK gg. 05 BRANCH-1 |No-4
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |WRIT _
520/2026106.01.2026 36805/2025 DAS NO. 05 BRANCH-4 No
25 37)
COURT
WP (C) - Order Dtd. 2026-01- [WRIT (Sea-
522/202606.01.2026  |36837,2025 DAS e os BRANCH-2 No-8
COURT (Sea
WP (C) - Order Dtd. 2026-01- [WRIT ©
524/2026106.01.2026 37201/2025 DAS NO. 05 BRANCH-4 No
25 46)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- -
525/2026106.01.2026 37521/2025 DAS NO. 05 No
25 46)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- [WRIT ©
528/2026|06.01.2026 37739/2025 BISWAL NO. 05 BRANCH-6 |NO
25 35)
COURT (Sea-
BLAPL- Order Dtd. 2026-01-
529/2026106.01.2026 13789/2025 DAS NO. 05 No-
25 35)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- [WRIT ©
530/2026106.01.2026 36576/2025 PARIDA NO. 05 BRANCH-8 No
25 42)
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |BRANCH ©
532/2026106.01.2026 36318/2025 GUPTA gg. 05 (DIVISION ng)
BENCH-2)




COURT (Sea
WP (C) - Order Dtd. 2026-01- |WRIT -
534/2026/06.01.2026 36321/2025 GUPTA NO. 05 BRANCH-4 |NO
25 46)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |WRIT -
536/2026|06.01.2026 36339/2025 GUPTA NO. 05 BRANCH-4 |NO
25 46)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |WRIT N
537/2026/06.01.2026 36348/2025 GUPTA NO. 05 BRANCH_4 NO
25 46)
COURT (Sea
WP (C) - Order Dtd. 2026-01- |WRIT -
539/2026|06.01.2026 36362/2025 GUPTA NO. 05 BRANCH-7 |NO
25 15)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- -
540/2026(06.01.2026 36453/2025 GUPTA NO. 05 No
25 15)
COURT (Sea
WP (C) - Order Dtd. 2026-01- -
542/2026/06.01.2026 36469/2025 GUPTA NO. 05 No
25 15)
COURT (Sea
WP (C) - Order Dtd. 2026-01- |WRIT -
543/2026(06.01.2026 36476/2025 GUPTA NO. 05 BRANCH_¢ NO
25 16)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- -
545/2026(06.01.2026 36509/2025 SWAIN NO. 05 No
25 16)
COURT (Sea
WP (C) - Order Dtd. 2026-01- -
548/2026/06.01.2026 36845/2025 SWAIN NO. 05 No
25 16)
COURT (Sea
WP (C) - Order Dtd. 2026-01- |WRIT _
551/2026/06.01.2026 36651/2025 SWAIN NO. 05 BRANCH_5 NoO
25 23)
COURT (Sea-
552/202606.01.2026 "¢ D. MALLICK No. |Order Dtd. 2026-01 No-
36370/2025 05
25 23)
COURT (Sea
WP (C) - Order Dtd. 2026-01- |WRIT -
553/2026/06.01.2026 36361/2025 D. MALLICK NO. 05 BRANCH-2 |NO
25 45)
COURT (Sea
554/202606.01.2026 |"EAC) D. MALLICK No. [Order Dtd. 2026-01 No-
36754/2025 05
25 45)
COURT
WP (C) - Order Dtd. 2026-01- [WRIT (Seaf
556/2026106.01.2026  |3.373 /5055 gg' 05 BRANCH-2 |No-8
COURT
ABLAPL- AMLAN SHAKTI Order Dtd. 2026-02- (Seaf
559/202606.01.2026 | 5495/2025 |pauL o0 s No-8
COURT
BLAPL- Order Dtd. 2026-01- (Seaf
561/2026/06.01.2026 13739/2025 R K MALLICK Tg. 05 BAIL-1 No—¢
COURT
BLAPL- Order Dtd. 2026-01- (Seaf
562/2026|06.01.2026 13985/2025 [ R SAHOO Tg. 05 No—6
COURT
BLAPL- Order Dtd. 2026-01- (Sea-
563/2026|06.01.2026 13872/2025 [M R SRHOO NO. 05 No—6

17




COURT (Sea-
WP (C) - Order Dtd. 9999-12- WRIT _
77 |564/2026(06.01.2026 |3 4007 o N. mMALLICK . No. |o% o cnlg No
25 39)
COURT (Sea-
78 |565/2026 106.01.2026 |°LAPL D P DASH C. No. Order Dtd. 2026-01- ... ;g5
13795/2025 12
15 13)
COURT (Sea-
79 1566/2026 06.01.2026 |NE(C) T. K. MISHRA |C. No. [Order Dtd. 2026-01 No-
36487/2025 05
15 13)
) COURT o (Sea-
80 |568/202606.01.2026 |PLAPL M R SAHOO C. No. |Order Dtd. 2026-01 No-
13742/2025 05
15 13)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |[WRIT e
81 |576/2026106.01.2026 37239/2025 P K PRADHAN C. NO. 05 BRANCH-6 No
15 35)
WRIT
COURT (Sea-
WP (C) — Order Dtd. 2026-01- |BRANCH _
82 [578/2026(06.01.2026  [,21el” |s DasH C. Tg. o DTVISTON T87)
BENCH-1)
COURT
WP (C) — Order Dtd. 2026-01- WRIT (Sea
83 [579/2026(06.01.2026 32 )7 |7 D mubvLT . Tg. o acHt s
COURT (Sea-
WP (C) - Order Dtd. 2026-01- WRIT ©
84/[580/2026(06.01.2026 3o 0)” o N ROUT c. no. [ e ecr. Mo
15 15)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |[WRIT °
85 |581/2026(06.01.2026 |5/ iS07 |1 BHOT c. No. [oF mcrg [N
15 39)
COURT
WP (C) — Order Dtd. 2026-01- |WRIT (Sea
86 [582/2026(06.01.2026 |5/ 05)° . |D K SAHU C. Tg. o aacHo2 e a
COURT
WP (C) - Order Dtd. 2026-01- (Sea-
87 |583/2026(06.01.2026  [1o17)7 b P DasH c. Tg. o s
COURT
_ Order Dtd. 2026-01- |CIVIL (Sea-
88 [584/2026(06.01.2026 |CRP-17/2023|S DAS C. Tg. o revteron e
COURT
_ Order Dtd. 2026-01- |CIVIL (Seaf
89 |585/202606.01.2026 |CRP-17/2023 [P C MOAENTY |C. Tg. o evToron e
WRIT
COURT (Sea-
WP (C) — Order Dtd. 2026-01- |BRANCH _
90 586/2026(06.01.2026 ;0 “17 N K SATAPATHY [C. Tg. o oTvISTON T86)
BENCH-1)
COURT (Sea-
91 |587/202606.01.2026 |PLAPD G JAYSINGH  |C. No. [Order Dtd. 2026-01 No-
13765/2025 05
15 106)
COURT (Sea-
92 1592/2026106.01.2026 222232025 A. K. BEHERA [C. NO. 2 ggder ptd. 2026-01 No-
OLD 106)
COURT (Sea-
93 /593/202606.01.2026 g?g%32025 P. K. DASH C. NO. 2 ggder ptd. 2026-01 No-
OLD 106)
01.2026 |CRLMC- PRATAP SAHOO [C. (COURT |Order Dtd. 2026-01- | (Sea

94 [594/2026|06.




01

02

03

04

05

06

07

08

09

10

11

12

13

5532/2025 NO. 2 |05 No-
OLD 106)
COURT (Sea
CRLMC- SANTOSH KUMAR Order Dtd. 2026-01-
595/2026(06.01.2026 c.o. NO. 2 No-
5442/2025 |MAHANTY oLp 05 06)
COURT (Sea-
WP (C) - Order Dtd. 2026-01- [WRIT ©
598/2026 |06.01.2026 |50 >%, 0, |P. K. ROUTRAY|C.O. NO. 2 |i; maNcHog NO
OLD 35)
B COURT o (Sea
600/2026(06.01.2026 |CRLA GANESH SAHOO |C.O. No. p [Order Dbtd. 2026-01 No-
1489/2025 06
OLD 35)
COURT (Sea
601/2026(06.01.2026 2222;2025 S. CHOUDHURY [C.O0.  |NO. 2 ggder btd. 2026-01 No-
OLD 35)
COURT
CRLA- Order Dtd. 2026-01- |CRIMINAL |(Sea
602/2026(06.01.2026 | 1J0" 0, |M.MOHANTY c.o. ggb 2 |0e T g
WRIT
COURT (Sea-
WP (C) - Order Dtd. 2026-01- |BRANCH ©
633/2026(06.01.2026  |yo, 00" M.R.SAHOO c.o. ggb 2 |06 (DTVISTON TSO)
BENCH-3)
BLAPL- GHANASHYAM Order Dtd. 2026-01- (Sea
326/2026(06.01.2026 | gD oo i GENERAL oe No-
120)
BLAPL- GHANASHYAM Order Dtd. 2026-01- (Sea
328/2026(06.01.2026 | gos Do i GENERAL 0% BATL-1 R
CRLMC— PRABHAT KUMAR Order Dtd. 2025-12- (Sea
329/202606.01.2026 | ,50 0 0o | GENERAL o R
BLAPL— SOUMYARANJAN Order Dtd. 2025-06- (Sea:
330/2026(06.01.2026 |0 ooc [Darenn GENERAL s -
WRIT
WP (C) - AMIYA BHUSAN BRANCH (Sea’
331/20261(06.01.2026 5189/2013 DASH GENERAL Entire Brief (DIVISION Tg;)
BENCH)
RVWPET- . CIVIL (Sea
332/202606.01.2026 |, " PRATIMA NAYAK |GENERAL Petition CEVISTON INave
WP (C) - RATNAKAR . (Sea
333/202606.01.2026 |1-003" 001 c | Jynoar GENERAL Entire Order Nocs
CMAPL- Judgement Dtd. 2025- (Seaf
334/2026(06.01.2026 | o0 SUNIT SAHOO |GENERAL oSS M.J.C Necs
BIRANCHT
335/2026(06.01.2026 g??}gg% NARAYAN GENERAL Entire Document oes
MAHAPATRA '
FAO- MANOJ KUMAR Order Dtd. 2024-11- [NESC- (Sea:
358/2026|06.01.2026 375/2019 RANA GENERAL 11 APPEAL No—0
SEC.
WP (C) - MANOJ KUMAR Order Dtd. 2025-01- |[WRIT (Sea:
367/2026(06.01.2026  |cgco0os |pana GENERAL 50 ERANCH-1 INoa
WP (C) - MANOJ KUMAR Order Dtd. 2025-03- (Sea:
371/2026(06.01.2026 | g,07)0 000 | GENERAL 05 -
WP (C) - MANOJ KUMAR Order Dtd. 2025-09- [WRIT (Sea’
378/202606.01.2026 | 2o 0, | GENERAL 0l eRANCH-3 Mo

28)




14

15

16

17

18

19

20

21

22

23

24

25

26

277

28

29

30

31

32

33

34

(Sea

WP (C) - AKSHAYA KUMAR . ©

382/20261(06.01.2026 13390/2008 |BEHERA GENERAL Misc.case gg)
CRLREV- BTRANCHT | (Sea:

384/20261(06.01.2026 806/2025 NARAYAN GENERAL Entire Order No-

MAHAPATRA 28)
WP (C) - Order Dtd. 2026-01- [WRIT (Sea

385/202606.01.2026 |355 1700, [MANAS PATI GENERAL 0% R ANCH- 4 Tg;
WP (C) - Order Dtd. 2026-01- [WRIT (Sea’

386/202606.01.2026 |35.0 oo,c [MANAS PATI GENERAL oe R ANCH-T EZ;
WP (C) - Order Dtd. 2026-01- [WRIT (Seaf
387/2026106.01.2026 34303/2025 MANAS PATI GENERAL 05 BRANCH-1 |No-1
ABLAPL- MANORANJAN Order Dtd. 2026-01- (Sea
388/2026106.01.2026 15002/2025 |DAS GENERAL 05 BATIL-1 No-3
ABLAPL- BIDYADHAR Order Dtd. 2025-12- (Sea
391/20261|06.01.2026 14918/2025 |PANDA GENERAL 30 No-3
WP (C) - SANDHYARANT Order Dtd. 2026-01- (Sea:
399/20261|06.01.2026 13585/2025 |PANT GENERAL 05 No-3
WP (C) - SANDHYARANT Order Dtd. 2026-01- |WRIT (Sea
401/2026/06.01.2026 159931 /2025 |paNT GENERAL 05 BRANCH-2 |No-7
ABLAPL- BIDYADHAR Order Dtd. 2026-01- (Sea:
404/2026 06.01.2026 15066/2025 |PANDA GENERAL 05 No-7
ABLAPL- BIDYADHAR Order Dtd. 2026-01- (Sea
411/2026(06.01.2026 ([ ol o oo | GENERAL os Moo
ABLAPL- JEET SWARUP Order Dtd. 2025-12- (Sea
430/202606.01.2026 14056/2025 |SAMAL GENERAL 16 No—7
WPC (OAC) - ASHOK KUMAR Judgement Dtd. 2024- (Sea
480/202606.01.2026 2334/2017 RATH GENERAL 05-08 OA Branch No—1
WP (C) - MANOJ KUMAR Order Dtd. 2025-12- |[WRIT (Sea:
489/202606.01.2026 31053/2025 |RANA GENERAL 05 BRANCH-2 [No-9
WP (C) - MANOJ KUMAR Order Dtd. 2022-07- [WRIT (Sea’

492/2026106.01.2026 19720/2013 |RANA GENERAL 11 BRANCH-3 Tg;
WP (C) - MANOJ KUMAR Order Dtd. 2022-06- |WRIT (Sea

497/202606.01.2026 18542/2013 |RANA GENERAL g BRANCH-6 T:;
CRLMC- OM PRAKASH Order Dtd. 2026-01- (Sea

515/202606.01.2026 2834/2024 SARAN GENERAL 06 TZ;
WP (C) - MANOJ KUMAR Order Dtd. 2024-03- |[WRIT (Sea:
560/2026106.01.2026 6708/2024 RANA GENERAL o1 BRANCH-1 INo-3
WP (C) - MANOJ KUMAR Order Dtd. 2024-11- (Sea:
570/2026106.01.2026 26245/2024 |RANA GENERAL 04 No-3
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- [WRIT (Sea

574/2026106.01.2026 14725/2023 |RANA GENERAL 07 BRANCH-3 Tz;
BLAPL- OM PRAKASH Order Dtd. 2026-01- (Sea

577/202606.01.2026 11839/2025 |SARAN GENERAL 06 T;;
35 |589/202606.01.2026  |ABLAPL- OM PRAKASH  |GENERAL | Order Dtd. 2026-01- (Sea:




36

37

38

39

40

41

42

43

44

45

46

477

48

49

50

51

52

53

54

55

56 (432/2026 [06.

15069/2025 |SARAN 05 No-
12)
ABLAPL- OM PRAKASH Order Dtd. 2026-01- (Sea
590/202606.01.2026 15069/2025 |SARAN GENERAL 05 Tg;
ABLAPL- DILLIP KUMAR Order Dtd. 2026-01- (Sea
591/2026106.01.2026 15095/2025 |NANDA GENERAL 05 Tg;
B CIVIL (Sea:
596/2026|06.01.2026 |[EC-2/1994 |HIRARAM BHOI |GENERAL Vakalatnama REVISTON [No-1
B . CIVIL (Sea:
597/202606.01.2026 EC-2/1994 HIRARAM BHOI |GENERAL Entire Document REVISTON [No-1
CRLMC- SURYAKANTA , (Sea:
599/20261(06.01.2026 3179/2024 BAG GENERAL Final Order No-1
WPC (OAC) - |MANOJ KUMAR Order Dtd. 2025-12- (Sea
604/2026106.01.2026 2688/2016 RANA GENERAL 15 OA Branch No—1
WP (C) - MANOJ KUMAR Order Dtd. 2024-07- [WRIT (Sea
612/2026106.01.2026 16558/2024 |RANA GENERAL 11 BRANCH-7 Tg;
WP (C) - MANOJ KUMAR Order Dtd. 2024-02- [WRIT (Sea’
625/2026106.01.2026 22118/2023 |RANA GENERAL 07 BRANCH-5 23;
_ o . (Sea
340/202606.01.2026 |CRDME NARAYAN GENERAL Petition With No-
1293/2015 Annexures 53)
CRLMC- Order Dtd. 2025-12- (Sea
363/2026106.01.2026 5431/2025 T R DAS GENERAL o4 No-
53)
FAO- Order Dtd. 2025-11- [ISC- (Sea:
380/2026 06.01.2026 D PANDA GENERAL raer : APPEAL ea’
633/2012 29 No-8
SEC.
ABLAPL- Order Dtd. 2025-01- (Seaf
383/2026106.01.2026 365/2025 P MUDULI GENERAL 13 No-8
WP (C) - Order Dtd. 9999-12- (Sea-
409/202606.01.2026 36508/2025 S R SETHI GENERAL 31 No-8
WP (C) - Order Dtd. 2006-11- (Sea-
416/2026(06.01.2026 |1, 5. > 00 |B C PANDA GENERAL o Necg
CONTC (CPC) - Order Dtd. 2021-08- (Sea
419/2026(06.01.2026 |g o 02 I, D PANDA GENERAL 0% oA Branch | ~%7
WRIT
WP (C) - Order Dtd. 2021-08- |BRANCH (Sea
422/2026(06.01.2026 |55,0 001 |L D PANDA GENERAL 0% (DTVTSTON ng)
BENCH)
Order Dtd. 9999-12- |SECOND (Sea-
425/2026(06.01.2026 |RSA-79/2025 D NAYAK GENERAL 31 APPEAL No—4
CRLREV- Order Dtd. 2026-01- (Sea-
427/2026106.01.2026 806/2025 S BEHERA\ GENERAL 05 No-4
CRLMC- Order Dtd. 2025-10- (Sea-
428/202606.01.2026 4228/2025 S K PANDA GENERAL 17 No-4
ABLAPL- Order Dtd. 2025-11- (Sea:
431/202606.01.2026 12838/2025 D SETHI GENERAL 14 No-4
01.2026 |CRLMC- C SAHU GENERAL | Order Dtd. 2025-12- (Sea:




| 14127/2025 | | 11 No-4.
WP (C) - Order Dtd. 2025-11- [WRIT (Sea’
57 1433/2026(06.01.2026 |1, ,50" . |A K SWAIN GENERAL 1 . ERANCH-2 [NO-
34)
BLAPL- Order Dtd. 2026-01- (Sea
58 481/2026(06.01.2026  |11¢17 /5005 |H- K. PATRA  |GENERAL oe . BATL-1 No-
14)
RSA- (Sea-
59 [517/2026 (06.01.2026 [, 000, M BASU GENERAL Petition No-
14)
MACA- Judgement Dtd. 2019- MISC. (Sea
| )
60 521/2026(06.01.2026 | oot B K LENKA GENERAL 01oi1petition. 2E§EAL -
61 (523/202606.01.2026 gigé?ggi; S R BARIK GENERAL gider btd. 2022-09" 1oa Branch éif??
62 (526/202606.01.2026 25£§>5008 S R BARIK GENERAL ggder btd. 2010-10- éif?T
WP (C) - Order Dtd. 2010-10- |[WRIT (Sea
63 527/2026 06.01.2026  |g =)o, |S R BARIK GENERAL e : ERANCH-4 [NO
27)
_ Aol (Sea
64 (531/2026(06.01.2026 2;23/1991 H JENA GENERAL gzg:iizzig 1993-02 No-
’ 27)
(Seat
) WP (C) - Order Dtd. 2012-06- -
65 |533/2026 (06.01.2026 |7, 02% 0, |L SAHOO GENERAL 20Potition, Annexure, 23)
(Seaf
oJc- Order Dtd. 2007-08-
66 (535/2026(06.01.2026 M K RANA GENERAL No-
2642/1996 28 P
WRIT
WP (C) - Order Dtd. 9999-12- |BRANCH (Sea
) * —
67 |538/2026 06.01.2026 |70 -'> . |S K DEB GENERAL " (DTVTSTON T§4)
BENCH-2)
Order Dtd. 2025-12- MISC. (Seaf
68 (541/2026(06.01.2026 |FAO-78/2019 K K PANIGRAHT |GENERAL o : APPEAL RIS
SEC. '
WP (C) - Order Dtd. 9999-12- |WRIT (Sea
69 (544/2026(06.01.2026 R K BISOT GENERAL . No-
2034/2017 31 BRANCH-5 |2
BLAPL- Order Dtd. 2005-08- (Sea
70 |546/2026 |06.01.2026 | /oo oo [P R SINGH GENERAL e : No-
23)
BLAPT,- Order Dtd. 9999-12- (Sea
71 1547/202606.01.2026 7591/2005 R K BISOI GENERAL 31 : No-
23)
MACA- Order Dtd. 2021-12- [ISC- (Sea
72 549/2026 (06.01.2026 |, 02> 0 |A K MOHANTY |GENERAL o : APPEAL | °°7
SEC. '
-
73 |550/2026(06.01.2026  |SA-388/1965 B N MISHRA  |GENERAL éifi,
- . —12- 1
74 |555/2026 (06.01.2026 ?222532025 A K TRIPATHY |GENERAL ggder prd. 2025712 éifi,
75 |557/202606.01.2026  |[WP(C) - 'S MOHARANA GENERAL | Order Dtd. 2025-10- |WRIT (Sea




76

77

78

79

80

81

82

83

84

85

86

87

88

89

90

91
92
93

94

10582/2025 13 BRANCH No-
(DIVISION |[103)
BENCH-1)
WP (C) - Order Dtd. 2025-10- |WRIT (Sea
558/202606.01.2026 |Jco- 0 |S MOHARANA GENERAL 3 ERANCH-8 gg;
CONTC- Order Dtd. 2025-12- (Sea
567/2026 06.01.2026 |coo oo , |S SAMAL GENERAL o gg;
WP (C) - Order Dtd. 2026-01- (Sea
569/202606.01.2026 A K ROUT GENERAL : No-
30/2026 06
29)
ABLAPL- Order Dtd. 2026-01- (Sea
571/202606.01.2026 |J'c073 0 o M NAIK GENERAL oe gg;
ABLAPL- Order Dtd. 2026-02- (Sea’
572/2026 06.01.2026  [[c0g o e |J P KER GENERAL 0 gg;
BLAPL- Order Dtd. 2025-12- a (Seaf
573/202606.01.2026 |, o | ROUT GENERAL 2 BATL-1 RS
CMP— Order Dtd. 2026-02- (Sea:
575/202606.01.2026 |00 o0, P K LENKA GENERAL 11Petition With Noos
Annexures,
Order Dtd. 2023-10- |SECOND (Sea-
588/202606.01.2026 |SA-104/1991 |L.D.MOHANTY |GENERAL 31 DPEAL RS
ABLAPL- Order Dtd. 2018-08- (Seaf
603/2026(06.01.2026 o .o |R K SARANGI  |GENERAL 05 Noea
FAO- Ord Dtd. 2025-04- MISC. (Sea
605/202606.01.2026 R SAHOO GENERAL rder : APPEAL ea’
804/2018 04 No-5
SEC.
MATA- Order Dtd. 2026-01- |FIRST (Sea:
606/202606.01.2026  |Z41"0 0, T MISHRA GENERAL 1 APPEAL R
CRLMC- Order Dtd. 2017-07- (Sea:
609/202606.01.2026 | 700 0000 K SAHOO GENERAL o R
WP (C) - Order Dtd. 2025-11- [WRIT (Sea
610/202606.01.2026 |, 007 00 L K NAYAK GENERAL o8 ERANCH-2 gz;
(Sea
oJc- Order Dtd. 2000-11-
611/202606.01.2026 |,*>c 000 [P N NAYAK GENERAL Te gz;
cMP- Order Dtd. 2026-01- (Sea
613/202606.01.2026 /oo . . |M BEHERA GENERAL o EZ;
WP (C) - Order Dtd. 2026-01- (Sea
614/202606.01.2026  |,00-0" 0, [P C DAS2 GENERAL oe gz;
ABLAPL- Order Dtd. 2025-12- (Sea:
615/202606.01.2026 1,0 " . |P R MISHRA GENERAL 30 BATL-1 R
ABLAPL- Order Dtd. 2025-12- (Sea:
616/202606.01.2026 |, =027 IS K SWAIN GENERAL 30 R
ADMLA- SATYAJIT Order Dtd. 2025-12- |CIVIL (Sea:
617/202606.01.2026 |17 i GENERAL 5 REVISTON Iiaes
95 (618/202606.01.2026  |CMP- M BISWAL GENERAL | Order Dtd. 2026-01- (Sea




96

97

98

11754/2025 | 12 No-2
WRIT
WP (C) - Order Dtd. 2025-12- |BRANCH (Sea
619/2026(06.01.2026 |3 .70 00,0 BEHERA GENERAL bl (DTVTSTON Ti;)
BENCH-3)
WP (C) - Order Dtd. 2025-12- [WRIT (Seaf
620/2026 (06.01.2026 |35 ,0) 50, BEHERA GENERAL s ERANCH-1 et
WRIT (Sen
WP (C) - Order Dtd. 2025-12- |BRANCH ©
621/2026(06.01.2026  |Z o700 BEHERA GENERAL b (DTVTSTON Ti9)
BENCH-3)
WP (C) - Order Dtd. 2026-01- (Sea
622/2026(06.01.2026  |Zooo0") 0o SUNDARAY GENERAL 06 No-
119)
WP (C) - Order Dtd. 2024-09- (Sea
623/2026(06.01.2026 |51 007 0, K SWAIN GENERAL o No-
119)
WP (C) - Order Dtd. 2025-11- (Sea’
624/2026(06.01.2026 |3 500700 ROUT GENERAL e No-
119)
WP (C) - Order Dtd. 2026-01- [WRIT (Sea
626/2026(06.01.2026  |Zoocn’ 0o P KAR GENERAL 0e R ANCH-G gg;
CRLREV- Order Dtd. 2026-02- (Sea
627/202606.01.2026 P KAR GENERAL : No-
513/2025 17
25)
BLAPL- Order Dtd. 2026-02- (Sea
628/2026(06.01.2026  |/'0o" o P KAR GENERAL o gg;
ABLAPL- Order Dtd. 2025-12- (Seal
629/2026(06.01.2026 |1,/ 000 0 MOHANTY GENERAL 20 gg;
CRLMC- Order Dtd. 9999-12- (Sea
630/2026(06.01.2026 |2 00 K BISOI GENERAL 31 gg;
CRLMC- Order Dtd. 2026-01- (Sea
631/2026(06.01.2026  |ooflo o0 K PAL GENERAL 0e No-
25)
cMP- Order Dtd. 2026-03- (Sea
632/2026(06.01.2026 |70 00 BEHERA GENERAL 0 No-
25)
WRIT
WP (C) - Order Dtd. 2026-01- |BRANCH (Seal
634/2026(06.01.2026 |3 070,00 N SAHOO GENERAL 0e (DIVISTON Tgé)
BENCH-1)
WP (C) - Order Dtd. 2026-01- [WRIT (Sea-
635/2026(06.01.2026 |3 .20 00,0 N SAHOO GENERAL os RRANCH-2 [Neos
WP (C) - Order Dtd. 2026-01- [WRIT (Seal
636/2026(06.01.2026 |3, 70,0, N SAHOO GENERAL 0e R ANCH-G TZ;
WP (C) - Order Dtd. 2026-01- [WRIT (Seal
637/2026(06.01.2026  |Z 0”000 N SAHOO GENERAL 0% ERANCH-7 MO

44)




(Seaf

WP (C) - Order Dtd. 2026-01- |[WRIT ©
638/2026(06.01.2026 36434/2025 K N SAHOO GENERAL 05 BRANCH-5 Igi)
ABLAPL- MANORANJAN Order Dtd. 2025-12- (Sea
639/20261(06.01.2026 14557/2025 |DAS GENERAL 23 I;i)—
WP (C) - Order Dtd. 2026-01- |[WRIT (Sear
640/2026(06.01.2026 |3 00" K N SAHOO GENERAL 0e R ANCHS gi;
WP (C) - Order Dtd. 2026-01- [WRIT {Sea
641/20261(06.01.2026 36426/2025 K N SAHOO GENERAL 05 BRANCH-5 I;i)—
CRLMP- AMLAN SHAKTI Order Dtd. 2025-12- (Sea’
642/2026106.01.2026 1575/2025 PAUL GENERAL 23 I;T)_
ABLAPL- AMLAN SHAKTI Order Dtd. 2025-12- B (Sea-
643/2026(06.01.2026 (103 2025 |pavL GENERAL i BATL-1 | %7

NIC



